IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date

: 26.06.2025

Name of the . Dealing
Applicant Applied Section
PP For
BLAPL-
49402/2 |26.06.202 COURT Order Dtd.
L oss : 2056/202 C SAHU c.o. 10 boas0eoas (Seat No-)
BLAPL-
49403/2 [26.06.202 COURT  |Order Dtd.
2 |90e : 2722/202 J KAMILA C.o0. 150 1o |o25-06-24 (Seat No-)
BLAPL-
49404/2 |26.06.202 COURT  |Order Dtd.
3 |o0s : 2671/202 RK MALLICK C.0. |10 1o |2025-06 0 BRIL-2 (Seat No-18)
BLAPL-
49405/2 [26.06.202 COURT  |Order Dtd.
4 Jgoe : 2677/202 J KAMILA C.0. |01 5025 06 0 BRIL-2 (Seat No-16)
BLAPL- |SANTOSH
5 32306/2 ?6‘06‘202 5660/202 |CHANDRA c.o. ;gURf2 Séﬁifogfﬁg BATL-2 (Seat No-9)
5 ATABUDHI :
BLAPL-  |SANTOSH
6 32207/2 §6'06‘202 5658/202 |CHANDRA c.o. ;gUsz 2322502534 BATL-2 (Seat No-18)
5 ATABUDHI :
BLAPL-
49408/2 126.06.202 COURT  |Order Dtd.
7 loas : 2122/202 SS PATTANAYAK (C.0. |7, [ C0F oo (Seat No-18)
ABLAPL-
49409/2 [26.06.202 COURT  |Order Dtd.
& lgoe c 2027/202 S SAHOO C.o0. |50 12 15025-06-23 (Seat No-18)
ABLAPL-
49410/2 [26.06.202 COURT  |Order Dtd.
9 |oas : 2027/202 S SAHOO C.0. 10 15 20250603 (Seat No-18)
ABLAPL-
49411/2 |26.06.202 COURT  |Order Dtd.
10 |05c : 2150/202 DP DASH C.o. |10 10 |02e 060t (Seat No-18)
ABLAPL-
49412/2 |26.06.202 GYANENDRA COURT  |Order Dtd.
25 5 2327/202 cuanDra swaIN |C°©°  |No. 12 |2025-06-24 PAILTE (Seat No-3)
ABLAPL-
49413/2 |26.06.202 COURT Order Dtd.
12 | 5. : ;103/202 J KAMILA C.0. |10 17 |025-06 g BRIL-2 (Seat No-17)
ABLAPL-
49414/2 |26.06.202 COURT  |Order Dtd.
13 |15s : 2109/202 A DAS S N R LS (Seat No-17)




ABLAPL-

14 32315/2 56'06'202 2114/202 PK MOHANTY ;g?Rf7 Sﬁgifogfga BATL-2 (Seat No-17)
15 32316/2 §6'O6'202 2???5262 R. K. DEHURY ;g?Rf7 ggg?fogfgé (Seat No-17)
16 32317/2 ?6'06'202 2??25;62 MR ROUTRAY ;g?R$7 SESEEOEE§§ (Seat No-17)
17 32318/2 56'06'202 2?325262 J PARIDA ;g?Rf7 ggggfogfgé BATL-2 (Seat No-16)
15 [19419/2 |26.06..202 2?8?5252 ¢ nan CouRT |order Dtd. (Seat o-16)
19 32320/2 56'06'202 2?8?5262 S BARIK ES?R$7 Sgiﬁfogfﬁg (Seat No-16)
20 32221/2 §6'O6'202 2%325262 S SAHOO ES?R$7 gggifogfgé BAIL-2 (Seat No-16)
21 32323/2 §6'06'202 ?g??gago PK MOHANTY ES?R$7 gggifogE§§ (Seat No-16)
22 32325/2 56'06'202 2?2?5262 G SAHOO ES?R$7 Zgiﬁfogfﬁg (Seat No-16)
23 32327/2 ?6‘06‘202 222?5262 PK PANT ES?R$7 ggg?fogfgé (Seat No-16)
24 [§2428/2 26-06-202 033 502 oun COURT . |oxder Ded, (seat No-16)
s e e [ s consfosee o,
26 32331/2 ?6‘06‘202 2%?25262 B RANA ES?R$7 ggg?fogfgé BATL-2 (Seat No-18)
27 32332/2 §6‘O6‘202 ?5325262 gﬁiggii ;g?R$7 2322f02E§§ BATL-2 (Seat No-17)
5 ATABUDHT
28 32333/2 ;6'06'202 2?8?5262 PK MOHANTY ;g?R$7 ggggfogfgé (Seat No-17)
29 32234/2 ?6'06'202 ?2?53;02 P. K. BEHERA Eg?R$7 Sgg:fogfgé (Seat No-17)

5




BLAPL-

49437/2 |126.06.202 COURT Order Dtd.
30 |oc : 2587/202 C SAHU Mo, 17 |2025m06m9s [BATL-2 (Seat No-7)
49438/2 26.06.202 "B (C)~ COURT  |Order Dtd. [WRIT
31 |o5e : 22922/20 NTRANJAN ROUT N 17 2095-06-2a lbRancH_s | (Seat No-32)
CRLMC-
49439/2 26.06.202 GOPALPRASAD COURT  |Order Dtd.
32 1025 5 2152/202 JENA NO. 17 |2025-06-24 (Seat No-32)
BLAPL-
49441/2 |26.06.202 COURT Order Dtd.
33 |c : 2665/202 BB ROUT Mo 17 2095 06-0a [BATL-2 (Seat No-7)
ABLAPT-
49442/2 26.06.202 COURT  |0Order Dtd.
34 |o5e 5 2545/202 SP DAS vo. 17 |02e 0603 (Seat No-7)
ABLAPI-
49448/2 [26.06.202 COURT  |0Order Dtd.
35 |),e : ;;976/20 S.K.SUNDARAY No. 17 |209em06-95 BATL-2 (Seat No-11)
CRLMC-
49452/2 26.06.202 JAYADEBA COURT  |0Order Dtd.

36 125 5 2526/202 BEHERA NO. 17 |2025-06-20 (Seat No-11)
47 |49453/2 126.06.202 ?gégé;zo MANORANJAN COURT  |Order Dtd. (Seat No-11)
025 5 oe PADHT NO. 17 |2025-06-24 eat ~No
3g |49454/2 |26.06.202 ?gégé;zo 2 K MISHRA COURT  |Order Dtd. WRIT (Seat No-T)

025 5 oe NO. 17 |2025-06-24 [BRANCH-2
49455/2 |26.06.202 "L (C)~ COURT  |Order Dtd. [WRIT
3% loz2s 5 22554/20 P BASTIA NO. 17 |2025-06-24 BRANCH-7 | (58t No=3)
40 |49456/2 |26.06.202 ?gégé;zo C R NAYAK COURT  |0rder Dtd. WRIT (Seat No-1)
025 5 oe NO. 17 |2025-06-24 BRANCH-1
WP (C) - COURT
g1 [19457/2126.06.202 1) 1901 /50 |p K NAYAK No. 2 |Order Dtd. (Seat No-1)
025 5 2025-07-01
25 OLD
WP (C) - COURT
49460/2 26.06.202 Order Dtd. WRIT
42 | oe . 16574/20 |G D MALLICK NO. 2 oot e cHeg | (Seat No-39)
25 OLD
WP (C) - COURT
g3 |49461/2126.06.202 1) c04/50 | RANA No. o  |order Dtd. (Seat No-39)
025 5 2025-06-24
25 OLD
WP (C) - COURT
gq 49464/2126.06.202 |1 c0c% 50 Iy R SAHOO No. 2  |0rder Dtd. (Seat No-39)
025 5 9999-12-31
25 OLD
WP (C) - COURT
49467/2 |126.06.202 Order Dtd. WRIT
45 | os 5 ;§571/20 M R SAHOO ggb 2 | 0oe06-0a mRANCH-7 | (Seat No-5)




WP (C) - COURT
49468/2 |126.06.202 Order Dtd. WRIT
46 |5c c 16585/20 |S DAS NO. 2 | 0o 0 oa BRANCH.g | (S€at No-39)
25 OLD
WP (C) - COURT
49473/2 26.06.202 Order Dtd. WRIT
47 025 5 16482/20 |S DAS NO. 2 5025-06-24 |BRANCH-7 (Seat No-48)
25 OLD
WP (C) - COURT
49475/2 |126.06.202 Order Dtd. WRIT
48 | o« c 16914/20 |P C DAS NO. 2 |Jooo” 1o 31 lamanchog | (Seat No-36)
25 OLD
e (C) - WRIT
49476/2 |126.06.202 COURT Order Dtd. |BRANCH
49 | s c 22391/20 M R ROUTRAY No. 3 |2025-07-11 | (pTvisTon |(Seat No-113)
BENCH-2)
49478/2 126.06.202 |"E(C)~ COURT  |Order Dtd. |[WRIT
>0 1025 5 ;?124/20 B SAHOO NO. 3  |2025-06-24 BRANCH-2 | (>°8t No=8)
5, [49479/2 [26.06.202 g2 1007 loapan kumaR COURT  |Order Dtd. WRIT (Soat No-9)
025 5 c MANDAL NO. 3  |2025-06-24 BRANCH-2
BLAPL-
49481/2 [26.06.202 COURT |Order Dtd.

52 |)5c c 2676/202 J . PRADHAN Mo, 3 |2025-06-24 (Seat No-9)
<4 [49482/2|26.06.202 ?gég;;zo B DAS COURT  |Order Dtd. WRIT (Seat No-2)
025 5 i NO. 3 |2025-06-23 [BRANCH-1 eat ~No
g [49484/2|26.06.202 ?§§§§;2o S K ROUTRAY COURT  |Order Dtd. WRIT (Seat No-40)

025 5 5: NO. 3  |2025-06-23 BRANCH-8
o |49486/2 |26.06.202 ?gégg;zo 2 K ROUTRAY COURT  |0Order Dtd. WRIT (Seat No-40)
025 5 - NO. 3  |2025-06-23 |BRANCH-8 eat ~No
WP (C) - COURT
49487/2 (26.06.202 Order Dtd. WRIT
56 |55 - 10714/20 |S NAYAK NO. 2 4 os mRANCH_p | (Seat No=T)
25 OLD
49489/2 126.06.202 |"E (€)=~ COURT |Order Dtd. |[WRIT
>7 lo2s 5 22067/20 A K DAS NO. 12 |2025-07-15 BRANCH-1 | (58t No-2)
g |49490/2 |26.06.202 ?géi;;zo S P SAHOO COURT  |0Order Dtd. WRIT (Seat No-3)
025 5 oe NO. 12 |2025-06-24 [BRANCH-1 eat ~No
49492/2 126.06.202 |"E(C)~ COURT |Order Dtd. |[WRIT
>9 lo2s 5 23553/20 R C MUDULI NO. 12 |2025-06-25 BRANCH-4 | \°S8t No~46)
49493/2 126.06.202 |"E(C)~ COURT  |Order Dtd. |[WRIT
%0 1925 5 é§999/20 L D PANDA NO. 25 9999-12-31 BRANCH-2 | (58t No=7)
WP (C) -
49495/2 |126.06.202 COURT Order Dtd.
61 |0, - 17225/20 |H.DAS N0, 25 |>0250-06-9s (Seat No-7)

25




COURT

49498/2 |26.06.202 |CONTC- ASHOK KUMAR Order Dtd.
62 1025 5 27/2025 |MOHANTY gib 3 2025-07-18 (Seat No-7)
WRIT
WP (C) - COURT
49499/2 |26.06.202 Order Dtd. |BRANCH
63 |55 : 22232/20 H.DAS ggb 3 Looeoo06-25 | (pryrsTon |(Seat No-117)
BENCH-3)
ca |49500/2126.06.202 |CRLMP-  |SK. KALIM ;gURg Order Dtd. (Seat No-117)
025 5 323/2025 |UDDIN OLb 2025-06-24
WP (C) - COURT
65 (49501/2126.06.202 1) 5794 /50 |B.DasS yo. 3 |Order Dtd. (Seat No-117)
025 5 2025-06-25
25 OLD
49504/2 |26.06.202 |"ELC)~ COURT  |Order Dtd. [WRIT
66 1925 5 22787/20 D.NAYAK NO. 21 |2025-08-04 BRANCH-g |(S€at No-39)
o [49506/2 [26.06.202 ?iégi;zo - COURT  |Order Dtd. (Soat No-30)
025 5 )s e NO. 21 2025-07-31
cg |49509/2 |26.06.202 ?i{g;;zo MK MOHANTY COURT  |Order Dtd. WRIT (Seat No-24)
025 5 os R NO. 21 |2025-08-04 [BRANCH-6 eat Mo
oo [49512/2 [26.06.202 (12 5)° Ty COURT  Order Dtd. (Soat No-24)
025 5 e he NO. 21 |2025-08-04 eat Xo
WP (C) - WRIT
49528/2 26.06.202 COURT  |Order Dtd. |BRANCH
70 1925 5 ;517/201 P K JENA NO. 21 |2025-06-24|(pTvIsTon |(S€at No-11l)
BENCH-2)
49530/2 [26.06.202 [wa- COURT  |Oorder Dtd.
"t lo2s 5 941/2025 | PARIDA NO. 21 |2025-06-24 (Seat No=1ll)
WP (C) - WRIT
49531/2 26.06.202 COURT  |Order Dtd. |BRANCH
72 1025 5 22955/20 N CH SINHA NO. 21 |2025-06-24|(pIvisTon |(S€at No-108)
BENCH-1)
25 49532/2 |26.06.202 ?gég};oz D D MOHANTY COURT  |Order Dtd. [WRIT (Seat No-10)
025 5 c NO. 20 |2025-07-22 |BRANCH-7 eat Mo
W (C) - CHIEF
49533/2 [26.06.202 JUSTICE |Order Dtd.
74 | 0e . ;§036/20 K K NATH . 020624 (Seat No-10)
COURT
49535/2 [26.06.202 ")~ COURT  |order ptd
75 |00s 5 2631/202 R K BARTK vo. 20 |025-10-14 (Seat No-10)
WP (C) - CHIEF WRIT
49536/2 26.06.202 JUSTICE |0rder Dtd. BRANCH
76 |02 . 22935/20 T K NAYAK . 2025-06-30 | (DTvisTon |(Seat No-113)
COURT BENCH-2)




CHIEF

WP (C) -
49537/2 126.06.202 JUSTICE |Order Dtd. |[WRIT
77 |5e . 22471/20 T K NAYAK o 02e06-o4 RANCH-G | (Seat No-26)
COURT
49539/2 |26.06.202 |RSA- COURT Order Dtd. |SECOND
78 1925 5 163/2022 |5 BISWAL NO. 23 |2025-07-28 APPEAL (Seat No-1)
49540/2 |26.06.202 |CMP- COURT Order Dtd. |[WRIT
79 1925 5 72/2021 |F K MOHANTY NO. 20 2025-08-06 BRANCH-7 |(5€3t No=3)
CRLMC-
49541/2 |26.06.202 COURT Order Dtd.
80 | 5o . ?238/202 H.K.PANDA vo. 20 025 06-24 (Seat No-5)
ABLAPL-
49542/2 26.06.202 COURT  |Order Dtd.
81 | x c 2064/202 GK SUNDARAY Mo 20 |2025-06-24 (Seat No-5)
ABLAPL-
49544/2 [26.06.202 COURT  |Order Dtd.
82 025 5 2066/202 SK ROUT NO. 17 |2025-06-24 (Seat No-5)
49545/2 [26.06.202 |CRLREV- COURT  |order Dtd.
83 1025 5 171/2025 [ K MALLICK NO. 3 |2025-07-29 (Seat No=5)
ABLAPL-
49546/2 [26.06.202 COURT  |Order Dtd.
84 |50 5 2068/202 M DAS N 3 |202e-06-9a [BATL-1 (Seat No-14)
g5 [49547/2|26.06.202 |CRLMP-  |SURENDRA COURT  |Order Dtd. (Seat No-14)
025 5 513/2025 |PRASAD BARIK NO. 3 |2025-06-24
ABLAPL-
49548/2 [26.06.202 COURT  |Order Dtd.
86 |55 c 2070/202 J KAMILA M. 17 |2025-06-24 (Seat No-14)
49549/2 [26.06.202 [cRLMP- COURT  |order Dtd.
87 1025 5 336/2025 |} R ROUTRAY NO. 17 |2025-06-24 (Seat No-14)
ABLAPL-
49550/2 [26.06.202 COURT  |0Order Dtd.
88 |50 . 2072/202 J KAMILA Fo. 17 |202e06-9a (Seat No-14)
ABLAPL-
49551/2 [26.06.202 COURT  |Order Dtd.
89 |55 5 2074/202 J KAMILA T, 17 |202e06-24 (Seat No-14)
49552/2 [26.06.202 |cRLMP- COURT  |order Dtd.

20 1925 5 335/2025 (> © PANDA NO. 17 |2025-06-24 (Seat No-14)
91 49554/2 26.06.202 |CRLMP- BYOMAKESH COURT Order Dtd. (s t No-14)
025 5 331/2025 |TRIPATHY NO. 17 |2025-06-24 eat Mo

ABLAPL-
49555/2 [26.06.202 COURT  |Order Dtd.
92 |50 . §982/202 P JENA vo. 17 |02e 0603 (Seat No-14)
ABLAPL-
49557/2 126.06.202 KAMALAKANTA COURT Order Dtd.
23 1025 5 2058/202 MOHANTA NO. 17 |2025-06-24 PAIE™2 (Seat No-8)
49558/2 |26.06.202 |CRLMP- KAPILA CHARAN COURT Order Dtd.
94 (Seat No-8)
025 5 303/2025 NAYAK NO. 17 12025-06-24
49559/2 126.06.202 |CRLMP- COURT Order Dtd.
95 1025 5 300/2025 | SAHU NO. 17 |2025-06-24 (Seat No-8)




49561/2 |26.06.202 |CRLMP- COURT  |Order Dtd.
%6 1025 5 295/2025 |SEETARAM JENA NO. 17 [2025-06-24 (Seat No-§)
49562/2 |26.06.202 |CRLMP- COURT  |Order Dtd.
o7 1025 5 291/2025 > DASH NO. 17 |2025-06-24 (Seat No-8)
49563/2 |26.06.202 |CRLMP- COURT Order Dtd.
8 1025 5 286/2025 |7 RANA NO. 17 |2025-06-24 (Seat No-8)
49564/2 |26.06.202 |CRLMP- COURT Order Dtd.
29 1025 5 170/2025 * K NATH NO. 17 |2025-06-24 (Seat No-8)
CONTC- COURT
10 149565/2126.06.202 1135 /502 |a k pANDA vo. 2 |0Fder DA loonrEmMpT | (Seat No-7)
0 025 5 2025-05-16
5 OLD
10 |49566/2 [26.06.202 [CRIMP-  [BYOMAKESH “oUF7 lorder ptd. (Seat No-7)
1 025 5 248/2025 |TRIPATHY ot 2025-06-20
10 |49567/2 [26.06.202 [CRLMP-  |[BYOMAKESH FoURY lorder pra. (Seat No-7)
2 1025 5 251/2025 |TRIPATHY oLn 2025-06-20 eat ~No
10 [49568/2 [26.06.202 |TRPCRL- COURT  |Order Dtd.
3 lo2s 5 37/2025 |° S BISWAL NO. 16 |2025-07-28 (Seat No=7)
CRLMC-
10 |49569/2 |26.06.202 COURT  |order Dtd. |CRIMINAL
4 025 5 2810/202 D NAYAK NO. 16 |2025-06-24 [MISC (Seat No-1)
CRLMC-
10 |49570/2 |26.06.202 COURT Order Dtd. |[CRIMINAL
5 025 5 2173/202 P K MOHANTY NO. 16 2025-06-24 MISC (Seat No-2)
10 |49571/2 |26.06.202 |CRLMP- ACHYUTANANDA COURT Order Dtd. (Seat No-2)
6 025 5 175/2025 |PATTANATK NO. 16 |2025-06-24
BLAPL-
10 |49572/2 |26.06.202 COURT  |Order Dtd.
7 los : 2661/202 M SETHT No. 16 |2090-06-9a [BATL=2 (Seat No-9)
CRLMC-
10 |49573/2 |26.06.202 COURT  |Order Dtd.
s loas . 2149/202 P K MOHANTY fo. 16 |202e06-24 (Seat No-9)
10 [49574/2 [26.06.202 |TRP (C) - |RAMAKRISHNA COURT  |Order Dtd. (Soat No-9)
9 025 5 162/2025 BISOI NO. 16 |2025-07-28
CRLMC-
11 |49575/2 |26.06.202 COURT  |Order Dtd.
- loas . §146/202 P K MOHANTY o e oo o (Seat No-9)
CRLMC- COURT
11 |49576/2 [26.06.202 [0 0l00 | oy wo % lorder Dtd. (Soat No-9)
1 025 5 9999-12-31
5 OLD
CRLMC- COURT
11 |49577/2 |26.06.202 Order Dtd.
> 025 5 1743/202 '[P K MISHRA NO. 2 2025-06-24 (Seat No-9)
5 OLD
CRLMC- COURT
11 |49578/2 |26.06.202 Order Dtd.
3 lo2s 5 3148/202 M R SAHOO I(;IED 2 2025-06-24 (Seat No-9)




11 |49579/2 |26.06.202 2?223502 PRAMOD KUMAR ;gURg Order Dtd. (Seat No-9)
4 025 5 JENA : 2025-06-24
5 OLD
11 149580/2 [26.06.202 gﬁgff;oz PRAMOD KUMAR FoUR” lorder ptd. (Seat No-9)
5 |025 5 JENA : 2025-06-24
5 OLD
CRLMC- COURT
11 |49581/2 [26.06.202 Order Dtd.
il b c 2004/202 |S S BISWAL no. 2 [oEORT RO (Seat No-9)
5 OLD
CRLMC- COURT
11 149582/2 [26.06.202 Order Dtd.
7 lo2s 5 2160/202 |JP KAR NO. 2 5025-06-24 (Seat No-9)
5 OLD
CRLMC- COURT
11 149583/2 [26.06.202 Order Dtd.
s lo2s 5 1725/202 |JP KAR NO. 2 5025-06-24 (Seat No-9)
5 OLD
CRLMC- COURT
11 |49584/2 [26.06.202 Order Dtd.
5 ooz c 2003/202 |S S BISWAL no. 2 [JTORT RO (Seat No-9)
5 OLD
CRLMC- COURT
12 149585/2 [26.06.202 Order Dtd.
5 loas - 2030/202 |P K BARIK NO. 2 e (Seat No-9)
5 OLD
COURT
12 |49586/2 |26.06.202 |CRLREV- |TUKUNA KUMAR NO. 3 Order Dtd. (Seat No-9)
1025 5 295/2025 MISHRA oim 2025-07-22
12 [49587/2 [26.06.202 [CRLREV- COURT  |order Dtd.
2 025 5 97/2025 | SAHOO NO. 3 |2025-07-29 (Seat No-9)
COURT
12 149589/2 26.06.202 |CRLREV- SARADA PRASAD NO. 3 Order Dtd. (Seat No-9)
3 025 5 215/2025 |DASH oim 2025-07-21
12 [49590/2 [26.06.202 [CRLA-  |DURGA PRASAD COURT  |Order Dtd. (Seat No-9)
4 025 5 518/2025 |S.MALLICK NO. 5 |2025-06-24
COURT
12 |49592/2 |26.06.202 |CRLREV- Order Dtd.
5 025 5 216/2025 | FRADHAN NO- 3 1y025-07-21 (Seat No=9)
OLD
ABLAPL- COURT
12 149594/2 [26.06.202 Order Dtd.
< loae : 7150/202 |D SAMAL no. 3 eSSt etss (Seat No-9)
5 OLD
COURT
12 |49595/2 |26.06.202 |CRLREV- Order Dtd.
7 025 5 253/2025 ° K NAYAK NO- 3 15025-06-24 (Seat No-9)
OLD
ABLAPL- COURT
12 149596/2 [26.06.202 Order Dtd.
s loae : 7149/202 |C SAMAL No. 3 eSSt ot (Seat No-9)
5 OLD
ABLAPL- COURT
12149597/2126.06.202 4144 /502 | mOHANTY No. 3 |order Dtd.p,p (Seat No-18)
9 025 5 2025-06-24
5 OLD
13 |49599/2 [26.06.202 25070 IKAMATAKANTA FoORY lorder pra. |, oo o (Seat No-5)
0 |025 5 . MOHANTA oLh 2025-06-24 eat o




CRLMC- COURT
13 [49600/2 [26.06.202 Order Dtd.
U loas 5 2162/202 |G R PTRA No. 3 oSt o (Seat No-5)
5 OLD
M/S KARTIK
CHANDRA COURT
13 149601/2 126.06.202 |CRLMC- TRIPATHY, RAJES NO 3 Order Dtd. (Seat No-5)
2 lo2s 5 421/2025 |H KUMAR onm 2025-06-24
MAHAPATRA, P.R.
MISHRA
13 149602/2 |26.06.202 |RSA- COURT Order Dtd. |SECOND
3 lo2s 5 222/2025 |° CH SUNDARA NO. 12 |9999-12-31 APPEAL (Seat No-5)
13 149603/2 |26.06.202 |RSA- COURT Order Dtd. |SECOND
4 025 5 134/2025 B MOHANTY NO. 12 |9999-12-31 APPEAL (Seat No-2)
13 49604/2 26.06.202 SME” COURT  |order ptd
5 |25 5 2061/202 B K DAS NO. 12 |2025-08-01 (Seat No-2)
CMP-
13 |49605/2 |26.06.202 1412/202 JNANA RANJAN COURT Order Dtd. (Seat No-2)
6 |025 5 . KAR NO. 12 [2025-06-23
13 [49606/2 [26.06.202 |cMP- COURT  |Order Dtd.
7 loz2s 5 114/2025 (B K MOAHANTY NO. 12 |2025-05-14 (Seat No-2)
13 [49607/2 [26.06.202 [TRP (C) - COURT  |Order Dtd. B
8 |025 5 163/2025 [ NAYAK NO. 16 |2025-07-28 (Seat No-2)
13 |49608/2 [26.06.202 ?iégi;zo « PARIDA COURT  |Order Dtd. (Soat No-2)
9 |o2s 5 e : NO. 16 [2025-06-25 eat Xo
14 [49609/2 |26.06.202 ?iég;;zo K DARIDA COURT  |Order Dtd. WRIT (Seat No-10)
0o |oz2s 5 oe : NO. 16 |2025-06-25 BRANCH-7
14 [49610/2 [26.06.202 ?gégé;zo . COURT  |Order Dtd. (Seat No-10)
1 |o2s 5 o . NO. 16 |2025-06-24 eat ~No
14 |49611/2 |26.06.202 |"E(©)~ COURT  |order Dtd. [WRIT
2 025 5 22116/20 i K. MORANTA NO. 16 [2025-06-25 BRANCH-1 | @t No=30)
BLAPL-
14 [49613/2 [26.06.202 COURT  |Order Dtd.
3 loss c 2790/202 A. K. MOHANTY No. 16 |2025-06-24 (Seat No-30)
14 |49615/2 |26.06.202 ??iﬁfgaz JADUNATH COURT  |order Dtd. (Seat No-30)
4 025 5 . PRADHAN NO. 17 |2025-08-11 eat Mo
e (C) WRIT
14 149616/2 26.06.202 COURT Order Dtd. |BRANCH
5 025 5 22383/20 P.K.LENKA NO. 17 |2025-06-25 | (DIVISION | 58t No~106)
BENCH-1)
14 |49617/2 [26.06.202 20027 |gaDuNaTH COURT  |Order Dtd. (Seat No-106)
6 |025 5 PRADHAN NO. 17 |2025-08-11 eat ~o

5




WP (C) -

14 149618/2 26.06.202 COURT Order Dtd. |[WRIT

7 1025 5 §485/202 S.K.BEHERA NO. 17 |2025-06-25 [BRANCH-6 | S8t No-24)
CRLMC- COURT

14 |49619/2 |26.06.202 Order Dtd. |CRIMINAL

s lo2s 5 2016/202 |S BARIK NO. 2 9999-12-31 MISC (Seat No-1)
4 OLD
WP (C) - COURT

14 149620/2 |26.06.202 Order Dtd. |[WRIT

l bose : 29733/20 [R.N.SWAIN NO. 2 [orT Ot N en.g | (Seat No-13)
24 OLD
ABLAPL- COURT

. 32221/2 26:06-202 15663/20 |5 Das wo. 2 |ordST Ped (Seat No-13)
16 OLD

15 [49622/2 |26.06.202 W2 {C)~ COURT |order ptd

1 lo2s 5 22734/20 P K JENA NO. 25 19999-12-31 (Seat No-13)

15 [49623/2 |26.06.202 qugéz)/;oz A K. DANDA COURT  |Order Dtd. WRIT (Seat No-48)

2 1025 5 5 he NO. 25 |2025-06-25 |BRANCH-7 eat Xo

15 |49624/2 |26.06.202 MACA- COURT  |order Dtd. o15C:

3 lo2s 5 29/2024 [1-MISHRA NO. 25 |9999-12-31 éggEAL (Seat No=7)

15 [49625/2 [26.06.202 |MACA- COURT  |Order Dtd.

4 |025 5 917/2024 N K ROUT NO. 25 [2025-06-25 (Seat No-7)

15 |49626/2 |26.06.202 |MACA- COURT  |order Dtd. LL1SC:

5 025 5 657/2020 © K- PARIDA NO. 25 |2025-06-24 2§§EAL (Seat No-1)

15 [49627/2 [26.06.202 |MACA- COURT  |Order Dtd.

6 025 5 917/2024 [FISTISH NO. 25 |2025-06-25 (Seat No-1)
ABLAPL-

15 |49628/2 |26.06.202 COURT  |Order Dtd.

7 025 5 2020/202 DEBASISH SAMAL NO. 25 2025-06-23 BAIL-2 (Seat No-12)

15 |49629/2 |26.06.202 |MACA- COURT  |Order Dtd. M1SC:

8 025 5 656/2020 |F-K-PARIDA NO. 25 |2025-06-24 éggEAL (Seat No-1)

15 149630/2 [26.06.202 (200270 |aapuNaTH COURT  |Order Dtd. (Soat No-1)

9 025 5 . PRADHAN NO. 17 |2025-08-04

16 49631/2 |26.06.202 "2 (C)~ COURT  |Order Dtd

o loas 5 22127/20 G D MALLICK NO. 25 12025-07-07 (Seat No-1)

16 49632/2 126.06.202 |MACA- COURT  |order Dtd. N1SC:

1 025 5 300/2024 N-K-ROUT NO. 25 |2025-06-24 2§§EAL (Seat No-6)

MISC.

16 |49634/2 |126.06.202 MACA- GAJENDRANATH COURT Order Dtd. APPEAL (Seat No-1)

2 lo2s 5 603/2020 [ROUT NO. 25 |2025-06-250C

16 [49635/2 126.06.202 [MACA- COURT  |Order Dtd. -1SC:

3 lo2s 5 300/2024 |- K- PRADHAN NO. 25 |2025-06-24 PEFEAL (Seat No-6)

SEC.




49636/2

.06.

202

WP (C) -

COURT

Order Dtd.

5 loas : ?138/202 RABT SAMAL o, 25 |2020m06c2s (Seat No-6)
CONTC—
16 [49638/2 |26.06.202 COURT  |Order Dtd.
5 loos 5 é692/202 M.K.DASH NO. 25 |2025-06-25 (Seat No-6)
16 49639/2 [26.06.202 |"EL{C)~ COURT  |order ptd
= 1oas c 22141/20 R C MALLICK 0. 25 booe o6 g (Seat No-6)
CONTC-
16 149640/2 126.06.202 COURT Order Dtd.
7 oo - 2657/202 B.K.PATI M. 25 |>5025-07-02 (Seat No-6)
16 |49641/2 26.06.202 "E(C)~- COURT  |Order Dtd. [WRIT
8 |025 5 22638/20 G D MALLICK NO. 25 |2025-07-14 BRANCH-1 |(°S8t No=3)
CONTC-
16 (49642/2 |26.06.202 COURT  |Order Dtd.
5 lome : 2439/202 G.D.MALLICK 40, 25 |>025-06-25 (Seat No-3)
COURT
17 |49643/2 |26.06.202 |ABLAPL- Order Dtd.
0 025 5 635/2025 S CHOUDHURY ggb 2 2025-06-24 BAIL-1 (Seat No-15)
WP (C) - COURT
17 |49644/2 |26.06.202 Order Dtd. [WRIT
L oas : 16350/20 | D PANDA NO. 2 T oo lnmancig | (Seat No-40)
25 OLD
WP (C) - COURT
17 |49645/2 |26.06.202 Order Dtd. WRIT
5 loss : 16843/20 M NATK NO. 2 [T eos lnmanciog | (S€at No-17)
25 OLD
CONTC- COURT
17 149646/21126.06.202 |1 395 /502 |n.K.MOHANTA No. 2 |Order Dtd. (Seat No-17)
3 |o2s 5 2025-06-25
5 OLD
WP (C) - COURT
17 [49647/2 [26.06.202 ) con”o 0 b vo. 5 |order prd. (Seat No-17)
4 |o2s 5 2025-06-25
25 OLD
CONTC- COURT
17 |49649/2 |26.06.202 Order Dtd.
5 loas . 1313/202 |R.C.ROUT No. 2 [orttT o tos (Seat No-17)
5 OLD
WP (C) - COURT
17 [49650/2 [26.06.202 ) (ool |o o vo. 5 |order prd. (Seat No-17)
6 |o2s 5 2025-06-24
25 OLD
CONTC-
17 |49651/2 |26.06.202 COURT  |Order Dtd.
ol . é383/202 B. SAHOO o, 25 |2020 0728 (Seat No-17)
17 49652/2 |26.06.202 W2 (C)~ COURT |order ptd
8 025 5 22870/20 P L MISHRA NO. 25 2025-06-25 (Seat No-17)
17 [49653/2 [26.06.202 ?588;;20 N COURT  |Order Dtd. (Seat No-17)
9 025 5 NO. 25 |2025-06-25 eat Fo

25




49654/2

.06.

202

CONTC-

COURT

Order Dtd.

= Lo . 2382/202 . SAHOO AR oo b (Seat No-17)
18 49656/2 |26.06.202 "2 ()~ COURT |order ptd
1 |025 5 22010/20 NALK NO. 25 [2025-06-25 (Seat No-17)
CONTC-
18 149657/2 |26.06.202 COURT Order Dtd.
e : é381/202 . SAHOO e e oeras (Seat No-17)
18 |49658/2 [26.06.202 0 ()7 | COURT  |Order Dtd. WRIT (Soat No-3)
3 lo2s 5 o NO. 25 |2025-06-25 BRANCH-1
18 49659/2 |26.06.202 "2 (C)~ COURT |order ptd
4 |025 5 22142/20 K SWAIN NO. 21 [2025-08-04 (Seat No-3)
CONTC-
18 |49661/2 |26.06.202 COURT  |Order Dtd.
il e : ;388/202 . SAHOO T oo on (Seat No-3)
18 149662/2 126.06.202 WA- COURT Order Dtd. |[WRIT
6 025 5 766/2023 [° K PARIDA NO. 21 |2025-06-18 |APPEAL (Seat No=7)
CONTC-
18 |49663/2 |26.06.202 COURT  |Order Dtd.
7 lo2s 5 2387/202 .SAHOO NO. 21 12025-06-25 (Seat No-7)
WP (C) - CHIEF WRIT
18 |49664/2 |26.06.202 JUSTICE Order Dtd. BRANCH
8 |025 5 ;61270/20 K RENA 'S 9999-12-31 | (DIVISION |(°€8t No~123)
COURT BENCH-3)
18 [49665/2 26.06.202 CONTC- §§§?§CE Order Dtd
9 025 5 2394/202 . K.MOHANTA 'g 2025-06-25 CONTEMPT (Seat No-4)
COURT
CHIEF
CONTC-
19 |49666/2 |26.06.202 JUSTICE |Order Dtd.
7 loae : 2310/202 . SAHOO e oo et (Seat No-4)
COURT
CONTC-
19 |49668/2 |26.06.202 COURT  |Order Dtd.
= loae : 2326/202 . SAHOO o et onos (Seat No-4)
19 |49688/2 |26.06.202 T’fgégé;zo K NAYAK COURT Order Dtd. |WRIT (Seat No-22)
2 025 5 oe R NO. 25 |2025-06-17 [BRANCH-5 eat Mo
Order Dtd.
2025-08-
19 |49689/2 |26.06.202 |CRLA- COURT 04Judgemen a
3 lo2s 5 366/2025 |0-MISHRA NO. 23 |t Dtd. (Seat No-22)
2025-08-
04,
19 149690/2 126.06.202 |CRLA- COURT Order Dtd.
4 025 5 649/2025 |°-BARIK NO. 23 |2025-08-06 (Seat No-22)




19 [49691/2 [26.06.202 |cMP- COURT  |Order Dtd.

5 o025 5 891/2025 °-N-MUDULI NO. 23 |2025-06-25 (Seat No-22)
COURT

19 [49692/2 |26.06.202 (CRLREV- Order Dtd.

6 |025 5 305/2025 [° PAS NO- 3 15025-07-07 (Seat No-22)
OLD

19 149693/2 |26.06.202 |CMP- COURT Order Dtd.

7 025 5 727/2025 |- BEHERA NO. 23 12025-08-21 (Seat No-22)

19 49694/2 |26.06.202 "2{C) = loyrNA CHANDRA COURT  |Order Dtd. [WRIT

8 025 5 22545/20 MISHRA NO. 23 |2025-06-24 BRANCH-¢ | 5@t No-36)

19 [49695/2 [26.06.202 |cMP- COURT  |Order Dtd.

9 025 5 717/2025 [B-DAS NO. 23 |2025-08-13 (Seat No-36)

20 [49696/2 26.06.202 |"E(C)~ COURT |order ptd

> loas 5 22049/20 B BEHERA Yo, 23 |b02so06-24 (Seat No-36)

20 [49697/2 [26.06.202 |cMp- COURT  |Order Dtd.

1 |o2s 5 684/2025 ©-R-PATRA NO. 23 [2025-06-25 (Seat No-36)
COURT

20 149699/2 |26.06.202 |cMP- Order Dtd.

5> loas . c05/2025 |B-K-HAZARY No. 3 [ooet etos (Seat No-36)
OLD
COURT

20 149701/2 |26.06.202 |cMP- Order Dtd.

3 025 5 523/2025 K.C.PANDA NO. 3 2025-06-25 (Seat No-30)
OLD
COURT

20 149702/2 |26.06.202 |cMP- Order Dtd.

4 025 5 523/2025 A.K.MOHANTY NO. 3 2025-06-25 (Seat No-36)
OLD

20 [49703/2 [26.06.202 |cMP- COURT  |Order Dtd.

5 025 5 902/2025 |- K-MISHRA NO. 20 |2025-08-07 (Seat No-36)

20 [49704/2 [26.06.202 [cMP- COURT  |Order Dtd.

6 025 5 912/2025 |N-K-ROUT NO. 23 12025-08-21 (Seat No-36)

20 [49707/2 [26.06.202 [cMP- COURT  |Order Dtd.

7 lo2s 5 851,/2024 |- MOHANTY NO. 23 |2025-06-25 (Seat No-36)

20 [49708/2 [26.06.202 [cMP- COURT  |Order Dtd.

8 025 5 739/2025 |1 -K-BARIK NO. 23 |2025-08-06 (Seat No-36)

20 [49709/2 [26.06.202 [cMp- COURT  |Order Dtd.

9 025 5 761/2025 [N - PANDA NO. 23 |2025-06-24 (Seat No-36)

21 [49710/2 [26.06.202 [cMp- COURT  |Order Dtd.

0 l|o2s 5 753/2025 |C-B-PARIDA NO. 23 |2025-06-24 (Seat No-36)

21 [49711/2 [26.06.202 ?5;2%;20 S BEHERA COURT  |0rder Dtd. (Seat No-36)

1 |025 5 . : NO. 23 |2025-06-25

21 [49712/2 |26.06.202 |"ELC)~ COURT  |Order Dtd. [WRIT

2 lo2s 5 22167/20 D. SAHOO NO. 23 |2025-06-19 BRANCH-1 |(5at No-1)

21 [49713/2 [26.06.202 ?gégé;zo oK. SavTM COURT  |Order Dtd. (Seat No-1)

3 lo2s 5 : NO. 23 |2025-06-25

25




WP (C) -

21 [49714/2 |26.06.202 COURT Order Dtd. WRIT
1 025 5 10148/20 B BEHERA NO. 23 |2025-06-24 BRANCH-4 | (S€at No-46)
W (C) - WRIT
21 [49715/2 126.06.202 COURT Order Dtd. |BRANCH
5 025 5 22642/20 LD SAHOO NO. 23 |2025-07-17 (DIVISION |'°S8F No~112)
BENCH-2)
21 |49716/2 [26.06.202 e 20 COURT  |Order Dtd. WRIT (Seat No-23)
6 |025 5 )e . NO. 23 |2025-08-18 [BRANCH-5 eat ro
21 [49717/2 |26.06.202 |"E(C)~ COURT  |Order Dtd
7 lo2s 5 22917/20 L.D.PANDA NO. 23 12025-07-28 (Seat No-23)
21 |49718/2 |26.06.202 |"E(C)~ COURT  |Order Dtd. [WRIT
8 025 5 22955/20 G- SUNDARA NO. 23 |2025-06-24 BRANCH-1 | (53t No=d)
21 |49719/2 [26.06.202 20007 COURT  |Order Dtd. (Soat No-1)
9 025 5 )s e NO. 23 |2025-06-25
22 [49721/2 [26.06.202 [crRLA- COURT  |Order Dtd.
0 |o2s 5 510/2025 |SPRAT DASH NO. 23 |2025-09-02 (Seat No-4)
22 [49722/2 [26.06.202 [crRLA- COURT  |Order Dtd.
1 |o2s 5 662/2025 [SARAT DASH NO. 23 |2025-09-10 (Seat No-4)
22 149723/2 |26.06.202 PEAPLT  |spkTI PRASAD COURT  |Order Dtd
2 025 5 2397/202 DAS NO. 23 |2025-06-25 PAIET2 (Seat No-12)
22 |49724/2 [26.06.202 [500270  [BISWAJIT COURT  |Order Dtd. (Seat No-12)
3 |oz2s 5 . MOHAPATRA NO. 17 |2025-08-11
ABLAPL-
22 49725/2 126.06.202 COURT  |Order Dtd.
7 loas . 2913/202 B B ROUT v 17 |bo2si06-2a (Seat No-12)
ABLAPL-
22 49726/2 |26.06.202 COURT  |Order Dtd.
= loos : 2073/202 B B ROUT T 17 |209e06-9a (Seat No-12)
ABLAPL-
22 49727/2 |26.06.202 COURT  |Order Dtd.
=" |oas . 2145/202 BALARAM SINGH Ko, 17 |202e-08-06 (Seat No-12)
22 49728/2 [26.06.202 [22 050 |TAYAKRISHNA COURT  |Order Dtd. (Seat No-12)
7 loz2s 5 . MOHAPATRA NO. 17 |2025-06-24 eat Mo
ABLAPL-
22 49729/2 126.06.202 COURT  |Order Dtd.
5 loas : ;143/202 BALARAM SINGH N 17 |20926-06-9a [BATL=2 (Seat No-18)
CONTC- COURT
22 149730/2126.06.202 |5 /55 /505 5. pAsS No. 2 |0rder Dtd. | ounEMpT | (Seat No-7)
9 025 5 2025-08-01
5 OLD
ABLAPL- COURT
23 |49731/2126.06.202 |5 10 505 |BALARAM SINGH No. 2 order Dtd. ... o (Seat No-18)
0o lozs 5 . orm 2025-06-24




COURT

23 |49732/2 |26.06.202 |CRLMC- Order Dtd.
7 loas 5 475/2025 B-K.PANDA No. 2 SRt el (Seat No-18)
OLD
ABLAPL- COURT
23 149133/2126.06.202 91 4 /502 |BALARAM SINGH No. 2 |order Dtd. (Seat No-18)
2 |025 5 2025-06-24
5 OLD
CRLMC- COURT
23 14973472 126.06.202 |51 6/202 |cANESH SAHOO No. 2 |order Dtd. (Seat No-18)
3 |25 5 2025-06-25
5 OLD
CRLMC- COURT
23 49735/2 [26.06.202 Order Dtd.
4 lo2s 5 1936/202 |S.P.SAHOO NO. 2 5025-06-24 (Seat No-18)
5 OLD
We (C) - COURT
23 49736/2 [26.06.202 Order Dtd. WRIT
5 lo2s 5 13077/20 |[K.N.SAHOO NO. 2 5025-07-08 |BRANCH-g | (Seat No-42)
25 OLD
WP (C) - COURT
23 49737/2 26.06.202 Order Dtd. WRIT
=" loas . 17330/20 |S.K.BEHERA No. 2 o oet o RancHoy | (Seat No-2)
25 OLD
23 |49739/2 [26.06.202 ?iéi;;zo KAMALAKANTA ;gURg Order Dtd. (Seat No-2)
7 |025 5 NAYAK - 2025-06-20 eat o
25 OLD
WP (C) - COURT
23 49740/2 [26.06.202 Order Dtd. WRIT
= 1oss : 17342/20 |K.K.RATH No. 2 |t ancHos | (Seat No-12)
25 OLD
WP (C) - COURT
23 [49741/2 [26.06.202 Order Dtd. WRIT
5 loas . 15927/20 |P.K.MOHANTY NO. 2 |uoet e ko, |(Seat No-7)
25 OLD
ABLAPL- COURT
24 149743/2126.06.202 15617/502 BALARAM SINGH No. 2 |Order Dtd. (Seat No-7)
0 |025 5 2025-06-23
5 OLD
ABLAPL- COURT
24 149744/2126.06.202 1561550, BALARAM SINGH No. 2 |Order btd. (Seat No-7)
1 |025 5 2025-06-23
5 OLD
WP (C) - COURT
24 49745/2 [26.06.202 Order Dtd. WRIT
> los 5 15180/20 |K.SAHOO NO. 2 et e |(Seat No-17)
25 OLD
24 [49747/2 [26.06.202 [TRP (C) - COURT  |Order Dtd. }
3 |025 5 61/2025 |° K SAMAL NO. 14 |2025-07-21 (Seat No=17)
24 [49748/2 [26.06.202 ?gégg;zo I COURT  |Order Dtd. (Seat No-17)
4 |025 5 se : NO. 14 [2025-06-23 eat o
WP (C) - COURT
24 149750/2126.06.202 1565 5/20 |u.R.BARIK No. 2 Order Dtd. (Seat No-17)
5 |025 5 9999-12-31
25 OLD
WRIT
24 |49751/2 |26.06.202 ?Ségi;zo SANJAY KUMAR COURY  lorder Dtd. BRANCH (Seat No-114)
6 [025 5 o5 SAHU onm 2025-06-25 | (DIVISTON

BENCH-2)




ABLAPL-

24 149752/2 126.06.202 BIBHUTI RANJAN COURT Order Dtd.
7 |025 5 ;151/202 MOHANTY ¢ NO. 17 |2025-08-04 PAIET2 (Seat No-18)
ABLAPL-
24 (49753/2 126.06.202 BIBHUTI RANJAN COURT Order Dtd.
8 025 5 2154/202 MOHANTY NO. 17 |2025-08-04 [FRIL™2 (Seat No-18)
24 149754/2 126.06.202 |CRLMP- COURT Order Dtd. |[WRIT
9 025 5 297/2025 [P K. BEHERA NO. 17 |2025-06-24 |BRANCH-g |(5€at No-dl)
25 [49755/2 [26.06.202 |CRLMP- COURT  |Order Dtd.
0 025 5 299/2025 [P K. BEHERA NO. 17 |2025-06-24 (Seat No-41)
WP (C) - WRIT
25 [49756/2 126.06.202 COURT Order Dtd. BRANCH
> loae : 22600/20 K. C. TRIPATHY o 17 o090 06coa | intvisTon | (Seat No-121)
BENCH-3)
WP (C) - WRIT
25 49757/2 |26.06.202 COURT  |order Dtd. |BRANCH
2 o025 5 22615/20 K. C. TRIPATHY NO. 17 |2025-06-24|(pIvisIon |(S€at No-119)
BENCH-3)
WP (C) - WRIT
25 149758/2 |26.06.202 COURT  |Order Dtd. BRANCH
3 025 5 22618/20 K. C TRIPATHY NO. 17 2025-06-24 | (DIVISION (Seat No-114)
BENCH-2)
25 |49759/2 |26.06.202 ?iégé;zo o % smum COURT  |Order Dtd. WRIT (Soat No-47)
4 025 5 e - K. NO. 17 |2025-06-25 BRANCH-5
25 [49760/2 [26.06.202 |cMP- COURT  |Order Dtd.
5 |25 5 77372025 |5+ CHOUDHURY NO. 23 |2025-08-26 (Seat No-47)
ABLAPL-
25 4976472 |26.06.202 COURT  |Order Dtd.
bl : 2140/202 J. C. BARAL o e (Seat No-47)
25 |49770/2 |26.06.202 ??2?5262 A. K. COURT  |order Dtd. (Soat No-47)
7 lo2s 5 ! SRICHANDAN NO. 23 |2025-06-24
25 |49771/2 [26.06.202 [202870 | gADUNATH COURT  |Order Dtd. (Soat No-47)
8 025 5 ! PRADHAN NO. 23 |2025-06-24
ABLAPL-
25 149772/2 |26.06.202 JADUNATH COURT  |Order Dtd.
9 |o2s 5 2065/202 PRADHAN NO. 23 |2025-06-24 PAIL™2 (Seat No-3)
26 [49774/2 |26.06.202 ?gégg;zo . BARAL COURT  |Order Dtd. (Soat No9)
0 |o2s 5 ot : NO. 23 |2025-06-24 eat ~No
26 149775/2 |26.06.202 |TRP(C) - COURT  |Order Dtd. B
1 025 5 110/2025 |- R+ EAR NO. 9  |2025-06-24 (Seat No-9)
BLAPL-
26 49776/2 |26.06.202 COURT  |Order Dtd.
5 lo2s . 2657/202 A. K. MOHANTY o 9 2095 06-0a BATL-2 (Seat No-9)
26 (49777/2 126.06.202 |CRLA- PABITRA KUMAR COURT Order Dtd. (Seat No-9)
3 lo2s 5 602/2025 MOHANTY NO. 3 |2025-07-28




26 [49778/2 [26.06.202 [cMp- COURT  |order Dtd.
4 025 5 614/2025 |P-NAYAK NO. 23 |2025-07-29 (Seat No-9)
26 [49779/2 [26.06.202 [MACA- COURT  |order Dtd.
5 |25 5 279/2025 FHITISH NO. 23 |2025-06-25 (Seat No-9)
26 (49780/2 [26.06.202 |MACA- COURT Order Dtd.
6 025 5 279/2025 [*-K-BARIK NO. 23 |2025-06-25 (Seat No-9)
26 [49781/2 [26.06.202 [MACA- COURT  |Order Dtd.
7 025 5 250/2025 [F-SAHOO NO. 23 |2025-06-25 (Seat No-9)
26 (49782/2 [26.06.202 |MACA- COURT Order Dtd.
8 |o2s 5 250/2025 |° - C-PATTNAIK NO. 23 |2025-06-25 (Seat No-9)
MACA-
26 (49783/2 126.06.202 COURT Order Dtd.
5 lons : 2045/202 P.K.BARIK 0. 23 bose o6 g (Seat No-9)
27 149784/2 |26.06.202 gﬁégz;zo 2 K. NAYAK COURT  |Order Dtd. WRIT (Seat No-19)
0 |o2s 5 » R NO. 23 |2025-06-25 [BRANCH-4 eat Mo
27 49785/2 [26.06.202 gg;gz;zo b ¢ CHHINCHANT COURT  |0Order Dtd. WRIT (Seat No-19)
1 |o2s 5 » e NO. 23 |2025-06-25 [BRANCH-4 eat ~No
CHIEF
27 (49786/2 126.06.202 |WA- JUSTICE |Order Dtd. |[WRIT
2 lo2s 5 3472015 [P NAYAK 's 2025-07-25 |APPEAL (Seat No-3)
COURT
e (C) - CHIEF
27 149787/2 126.06.202 JUSTICE |Order Dtd.
3 025 5 52844/20 P.K.MOHANTY 'S 2025-06-25 (Seat No-3)
COURT
27 |49788/2 |26.06.202 [SRLA” RAMESH CHANDRA COURT  |Order Dtd. |CRIMINAL
4 025 5 1299/202 MOHARANA, NO. 7  |2025-08-04 APPEAL (Seat No-9)
3 A.K.MOHARANA -
27 49789/2 [26.06.202 ?gégg;zo A SAHOO COURT  |0rder Dtd. WRIT (Seat No-36)
5 |o02s 5 oe . NO. 7  |2025-06-25 [BRANCH-6 eat ~No
27 49791/2 [26.06.202 ?gigg;zo S DAS COURT  |Order Dtd. [WRIT (Seat No-29)
6 |025 5 ae : NO. 7  |2025-06-25 [BRANCH-8 eat Mo
27 |49792/2 |26.06.202 |"E(C)~ COURT |order ptd
- 025 5 22544/20 B.K.SWAIN NO. 7 2025-06-25 (Seat No-29)
e (C) - WRIT
27 (49793/2 126.06.202 COURT Order Dtd. BRANCH
8 025 5 ;§898/20 A.SRHOO NO. 7  |2025-06-24|(pTvIsTon |(Seat No-108)
BENCH-1)
27 (49797/2 |26.06.202 |"ELC)~ COURT  |Order Dtd. WRIT
9 025 5 ;§217/20 L D SAHOO NO. 20 |2025-08-18 [BRANCH-5 | (563t No=22)
ABLAPL-
28 [49799/2 [26.06.202 COURT Order Dtd.
= loas : 6494/202 |S.P.SAMANTA 0. 17 |boze-oe1+ (Seat No-22)

5




49800/2

.06.

202

ABLAPL-

COURT

Order Dtd.

= loas 5 §293/202 C.R.SAHU 6. 17 |bore—oa-22 (Seat No-22)
ABLAPL-
28 (49802/2 |26.06.202 COURT  |Order Dtd.
5> loas c ;428/202 P.K.MOHANTY Mo 17 |r025-04-29 (Seat No-22)
ABLAPL-
28 (49803/2 |26.06.202 COURT  |Order Dtd.
3 loas c 2186/202 A.K.MISHRA No. 17 |5025-08-14 BAIL-2 (Seat No-18)
Order Dtd.
2025-08-
ABLAPL-
28 (49805/2 |26.06.202 COURT  |12Judgemen )
2 lons . ;185/202 P.K.MOHANTY o 17 |k oeg (Seat No-18)
2025-08-
12,
ABLAPL-
28 (49806/2 |26.06.202 COURT  |Order Dtd.
5 loas 5 2938/202 J.KAMILA to. 17 boosoe-gs (Seat No-18)
ABLAPL-
28 (49807/2 126.06.202 COURT  |Order Dtd.
t loos c 2856/202 P.K.PAL No. 17 12025-06-00 BAIL-2 (Seat No-16)
BLAPL-
28 (49810/2 |26.06.202 COURT  |Order Dtd.
= loss 5 2621/202 U DAS v 17 o569y BATL-2 (Seat No-9)
BLAPL-
28 (49812/2 |26.06.202 COURT  |Order Dtd.
o loos 5 2624/202 U DAS Mo, 17 20260695 [BATL-2 (Seat No-9)
ABLAPL-
28 (49814/2 |26.06.202 COURT  |Order Dtd.
9 025 5 2190/202 BALARAM SINGH NO. 17 2025-06-25 BAIL-1 (Seat No-5)
29 149815/2 [26.06.202 PPAPL”  Ivanos kumMar COURT  |order ptd
0 [025 5 2631/202 PANT NO. 6 |2025-07-28 (Seat No=>)
WP (C) - COURT
29 |49816/2 (26.06.202 |1 0121 o0 v R MALLA v 5 |order ptd. (Seat No-5)
1 025 5 2025-07-18
25 OLD
29 [49817/2 [26.06.202 qugégs)a;zo C SAHOO COURT  |0Order Dtd. WRIT (Seat No-36)
2 |o2s 5 se NO. 20 |2025-07-16 BRANCH-6
29 |49818/2 |26.06.202 |"E{C)~ COURT |order ptd
3 lo2s 5 22183/20 R K BARIK NO. 20 |2025-06-25 (Seat No-36)
WP (C) — COURT
29 [49819/2 [26.06.202 Order Dtd. WRIT
2 loss . 17223/20 |A SAHOO NO. 2 e TT oo lmancHo] | (Seat No-2)
25 OLD
WP (C) - WRIT
29 (49820/2 |26.06.202 COURT  |Order Dtd. BRANCH
5 |025 5 12391720 A K MISHRA NO. 3 [2025-07-11 (DIVISIoN |(°®8F Now113)

BENCH-2)




CRLMC-

29 149821/2 |26.06.202 COURT  |Order Dtd.
sl bos . ?116/202 A K SWAIN SR e dsey (Seat No-113)
29 149822/2 |26.06.202 [WE{C)~ COURT  |Order Dtd. [WRIT
7 |025 5 3892/201 P C MOHANTY NO. 24 |2025-07-29 BRANCH-5 | (°S8t No=32)
WP (C) - WRIT
29 149823/2 126.06.202 COURT Order Dtd. BRANCH
8 |025 5 10846/20 N K SATAPRTHY NO. 24 |2025-06-25 | (DIVISION |‘°®8t No~121)
BENCH-3)
29 |49824/2 |26.06.202 ["E(C)~ COURT  |Order Dtd. [WRIT
9 |025 5 13662/20 [P C BEHERA NO. 22 [2025-07-29 BRANCH-7 | o=@t No=4d)
CONTC-
30 49825/2 |26.06.202 COURT  |Order Dtd.
0 lo2s 5 ?340/202 JP KAR NO. 22 12025-06-20 (Seat No-44)
30 [49826/2 [26.06.202 |[RSA- COURT  |order Dtd. |SECOND
1 025 5 263/2002 [* K BARIK NO. 7  |2025-07-15 APPEAL (Seat No-3)
30 [49827/2 [26.06.202 (20007 | ATy COURT  |Order Dtd. (Seat No-3)
2 o025 5 : NO. 21 |2025-07-31 eat Mo
30 |49828/2 [26.06.202 ?géig;zo 3 R KAR COURT  |Order Dtd. WRIT (Seat No-47)
3 o025 5 oe NO. 21 |2025-06-25 [BRANCH-5 eat ~No
WP (C) -
30 149829/2 126.06.202 9173/202 SARAT CHANDRA COURT Order Dtd. WRIT (s t No-22)
4 025 5 . MEKAP NO. 21 |2025-06-26 |[BRANCH-5 eat Xo
WP (C) - WRIT
30 4983072 |26.06.202 COURT  |order Dtd. |BRANCH
5 lo2s 5 22296/20 L K NAYAK NO. 21 |2025-06-26|(DIVISToy | (563t No-122)
BENCH-3)
30 49831/2 [26.06.202 "E(C)- COURT  |order Dtd. [WRIT
6 |025 5 19441720 K K HOHANTY NO. 21 |2025-06-26 BRANCH-7 | \°S8t No~48)
30 [49832/2 26.06.202 |"ELC)~ COURT  |order Dtd. [WRIT
7 |025 5 22337/20 L PRADHAN NO. 21 |2025-06-26 BRANCH-2 | (>°@t No=7)
30 [49833/2 [26.06.202 ?Ségé;zo TUSHAR KANTA COURT  |Order Dtd. (Seat No-7)
8 |025 5 os NAYAK NO. 21 |2025-06-26 eat Mo
30 [49834/2 [26.06.202 |cRP- COURT  |Order Dtd.
9 025 5 16/2025 |© R NAYAK NO. 21 |2025-06-26 (Seat No-7)
31 [49835/2 [26.06.202 |[CRLREV- COURT  |Order Dtd.
0 025 5 53/2025 |F-K-DAS NO. 6  |2025-07-15 (Seat No-=7)
COURT
31 49836/2 |26.06.202 (CRLREV- Order Dtd.
1 |025 5 215/2025 |SEBATL MOHANTY 80P 12025-07-21 SR
31 [49839/2 [26.06.202 |CRLREV- COURT  |Order Dtd.
2 lo2s 5 214/2025 [B-K-BEHERA NO. 3 |2025-07-29 (Seat No=7)




WP (C) -

31 (49842/2 126.06.202 DR.PURUSOTTAM COURT Order Dtd. |[WRIT

3 lo2s 5 é§469/20 CHULT NO. 25 |2025-07-21 BRaNCH-¢ | (5@t No-26)

31 |49849/2 [26.06.202 |"E(C)~ COURT |order ptd

2 loas : 22844/20 AMIYA KU SWAIN vo. 25 |2025-06o0s (Seat No-26)
WP (C) -

31 (49851/2 126.06.202 17219/20 MANAS RANJAN COURT Order Dtd. |[WRIT (s t No-2)

5 1025 5 os PRADHAN NO. 25 |2025-06-25 |BRANCH-1 eat No

31 |49853/2 [26.06.202 {01007 | COURT  |Order Dtd. WRIT (Seat No-32)

6 025 5 o NO. 25 |2025-06-25 BRANCH-5

31 (49854/2 |26.06.202 |CMP- COURT Order Dtd.

7 025 5 847/2025 B+ DBS NO. 23 12025-06-24 (Seat No-32)
BLAPL-

31 |49855/2 [26.06.202 COURT  |Order Dtd.

> loae : 2838/202 S. CHOUDHURY o s beae e as (Seat No-32)
BLAPL-

31 |49856/2 |26.06.202 COURT  |Order Dtd.

> loas : 2391/202 A. K. BEHERA SR oo (Seat No-32)

32 [49857/2 [26.06.202 |cRLMC- COURT  |order Dtd.|CRIMINAL

0 |o2s 5 17/2022 M K MOHANTY NO. 12 |2025-07-24 [MISC (Seat No-3)
BLAPL-

32 |a9858/2 |26.06.202 SRINIBASH COURT  |Order Dtd.

1 025 5 2699/202 MOHANTY NO. 12 |2025-06-24 (Seat No-3)
WP (C) -

32 149859/2 126.06.202 16992/20 PRAVAT CHANDRA COURT Order Dtd. WRIT (s t No-5)

2 1025 5 i BEHERA NO. 12 |2025-06-24 |BRANCH-7 eat Xo
ABLAPL-

32 4986072 |26.06.202 COURT  |Order Dtd.

3 025 5 2192/202 BALARAM SINGH NO. 12 2025-06-25 BAIL-1 (Seat No-5)

32 [49862/2 [26.06.202 [CRLMP- COURT  |order Dtd. |WRIT

4 |o2s 5 279/2025 & K MISHRA NO. 3 |2025-07-08 BRANCH-g |(S€at No-4l)

32 [49863/2 [26.06.202 [CRLMP- COURT  |Order Dtd.

5 |o2s 5 287/2025 & SAMAL NO. 3 |2025-06-23 (Seat No-41)

32 [49864/2 [26.06.202 |CRLMP- COURT  |Order Dtd.

6 025 5 407/2025 [F K PAD NO. 3 |2025-06-25 (Seat No-41)

32 [49865/2 [26.06.202 |CRLMC- COURT  |Order Dtd.

7 025 5 401/2025 |1 S HASAN NO. 3 |2025-01-31 (Seat No-41)

32 |49867/2 [26.06.202 |"E (O~ COURT  |Order Dtd. WRIT

8 o025 5 2890/201 P K JENA NO. 25 |2025-04-30 BRANCH-7 | (582t No-13)

32 |49869/2 [26.06.202 |12 17 COURT  |Order Dtd. (Seat No-15)

9 o025 5 5e NO. 25 |2025-06-25 eat ~o
WP (C) — COURT

33 [49870/2 |26.06.202 Order Dtd. WRIT

0 025 5 22831/20 R. K. DEHURY ggb 2 2025-06-24 BRANCH-1 (Seat No-3)




ABLAPL-

33 |49871/2 |26.06.202 COURT  |Order Dtd.

2 loas : ;116/202 T R DAS No. 17 20250807 [BATL-2 (Seat No-17)
ABLAPL-

33 [49872/2 |26.06.202 COURT  |Order Dtd.

> lo2s 5 2375/202 T R DAS NO. 17 12025-07-07 (Seat No-17)
WP (C) -

33 (49873/2 126.06.202 16384/20 PRADEEP KUMAR COURT Order Dtd. (s t No-17)

3 025 5 ae DAS NO. 17 |2025-06-24 eat ~o

33 49874/2 126.06.202 ?Ségz;zo PRAVAT CHANDRA ;gURg Order Dtd. WRIT (Seat No-33)

4 025 5 BEHERA - 9999-12-31 |BRANCH-3
25 OLD

33 |49875/2 |26.06.202 ?22?5262 SIDHARTHA COURT  |order Dtd. (Seat No-33)

5 o025 5 : MISHRA NO. 17 |2025-04-11
ABLAPL-

33 4987672 |26.06.202 COURT  |Order Dtd.

6 loos 5 2133/202 JC BARAL NO. 17 |12025-06-24 (Seat No-33)

33 49879/2 |26.06.202 MACA- COURT  |order Dtd. o15C:

7 loz2s 5 209/2024 [ K PATI NO. 17 |2025-06-23 éggEAL (Seat No-6)

33 |49880/2 |26.06.202 MACA- COURT  |order Dtd. L1SC:

8 lo2s 5 209/2024 |7 PERURY NO. 17 |2025-06-23 2E§EAL (Seat No-6)
WP (C) - WRIT

33 |49883/2 [26.06.202 COURT  |Order Dtd. BRANCH

9 o025 5 2199/202 K. SAHOO NO. 25 |2025-06-24|(pTvIsTon |(S€at No-112)

BENCH-2)

34 149884/2 126.06.202 |JCRLA- COURT Order Dtd. |CRIMINAL

0 025 5 15372023 [B SAHOO NO. 5 |2025-07-30 APPEAL (Seat No-1)

34 49885/2 |26.06.202 MACA- COURT  |Order Dtd. "1SC:

1 o2s 5 210/2024 |J DERURY NO. 5  |2025-06-23 2§§EAL (Seat No-6)

34 149886/2 126.06.202 |CRLA- COURT Order Dtd. |[CRIMINAL

2 lo2s 5 927/2023 F- K. MOHANTY NO. 5 |2025-06-26 APPEAL (Seat No-9)

34 49887/2 |26.06.202 MACA- COURT  |Order Dtd. 15C:

3 |oz2s 5 210/2024 K PATI NO. 5 |2025-06-23 éggEAL (Seat No-6)
BLAPL-

34 |49888/2 [26.06.202 COURT  |Order Dtd.

> loas : 2740/202 UP BAG o agegeras (Seat No-6)

34 49889/2 [26.06.202 "E(C)~ COURT  |Order Dtd. WRIT

5 lo2s 5 2805/201 P. K. MISHRA NO. 5 |2025-06-25 BRaNcH-1 |(S€at No=3)
BLAPL-

34 49890/2 [26.06.202 COURT  |Order Dtd.

= oo : ;2398/20 G SAHOO o beseoeres (Seat No-3)

34 |49891/2 [26.06.202 [SRDA” COURT  |order Dtd. |CRIMINAL

7 025 5 1245/202 |DP DASH NO. 5  |9999-12-31 APPEAL (Seat No-9)

3




WP (C) -

34 [49893/2 [26.06.202 COURT Order Dtd.
= loas . 22375/20 S BARDHAN C.o. [ e eae (Seat No-9)
34 |49894/2 |26.06.202 ["EC)~ COURT Order Dtd. [WRIT
5 loas : 2485/202 G. JAYSINGH  [c.0. |0 e naNcH-¢ | (Seat No-24)
35 [49895/2 [26.06.202 |"E(C)~ COURT  |Order Dtd. [WRIT
0 025 5 ;;460/20 S R PANI C-0- No. 23 12025-07-24 [pranchE-7 | (S€at No-48)
35 [49896/2 126.06.202 ?Ségé;zo < = pant c . |[COURT |order Dtd. WRIT (Seat No-35)
1 025 5 o ‘O« IN0o. 23 12025-07-22 BRANCH-6
35 149897/2 |26.06.202 ["E{C)~ COURT Order Dtd. [WRIT
2 |025 5 22362/20 A MOAHNTY €-0- Ino. 23 |2025-06-26 Branch-3 | (Seat No~12)
35 4989872 |26.06.202 PPAPLT  luaANAS RANJAN COURT |order ptd
3 025 5 2746/202 DHAL C.0O. NO. 23 2025-06-25 BAIL-2 (Seat No-12)
35 [49899/2 [26.06.202 |cMP- ASHUTOSH c o |courT order Dtd. (Soat No-12)
4 025 5 796/2025 [MOHANTY O INo. 23 12025-06-26
35 [49900/2 26.06.202 [PEAPLT g rpErANANDA COURT  |Order Dtd
5 025 5 2619/202 MAHAPATRA C-0- lNo. 23 [2025-06-23 BPAIL™2 (Seat No-17)
35 149901/2 26.06.202 ?5;;2;20 § K MOHANTA ¢ o COURT Order Dtd. |WRIT (Seat No-39)
6 |025 5 e Y+ INO. 23 |2025-06-26 BRANCH-8 eat Xo
35 149902/2 126.06.202 |CRLA- RAMESH CHANDRA c.o COURT Order Dtd. (s t No-39)
7 lozs 5 315/2025 |MAHARANA ¥+ lNo. 3 [9999-12-31 eat ~No
35 |49903/2 26.06.202 202070 [PRATAP KUMAR |, |COURT  |Order Dtd. (Seat No-39)
8 025 5 . BARIK Y+ lNo. 17 [2025-08-12 eat Mo
COURT

35 149904/2 126.06.202 |CRLA- Order Dtd. |[CRIMINAL
9 025 5 678/2024 |° SINGH C.0. gfb 2 19999-12-31 |APPEAL (Seat No-11)
36 (49422/2 [26.06.202 |5 /U [BIDYADHAR GENER Order Dtd. (Soat No-11)
0 025 5 : PANDA AL 2025-06-25

WP (C) -
36 (49424/2 126.06.202 16546/20 DR. JITENDRA GENER Order Dtd. |[WRIT (s t No-19)
1 025 5 oe KUMAR LENKA AL 2025-06-24 |BRANCH-4 eat Mo
36 49426/2 126.06.202 fgi?;;oz BIDYADHAR GENER Order Dtd. (Seat No-19)
2 o025 5 : PANDA AL 2025-06-25

WP (C) - WRIT
36 (49435/2 126.06.202 13704/20 DR. JITENDRA GENER Order Dtd. |BRANCH (Seat No-117)
3 025 5 25 KUMAR LENKA AL 2025-06-24 | (DIVISION

BENCH-3)

WP (C) -
36 (49436/2 126.06.202 DR. JITENDRA GENER Order Dtd. |[WRIT

25795/20 (Seat No-2)
4 025 5 KUMAR LENKA AL 2025-06-24 BRANCH-1

14




WP (C) -

36 149440/2 |26.06.202 GENER Order Dtd. |[WRIT
5 |025 5 15170720 MANAS BATL oy, 2025-06-24 BRANCH-1 | (5€at No=4)
36 49443/2 |26.06.202 "E(C)- GENER Order Dtd. [WRIT
6 |025 5 15171720 MANAS PATI AL 2025-06-24 [BRANCH-1 | (58t No=4)
36 |49444/2 |26.06.202 "2 (C)~ GENER Order Dtd. WRIT
7 |025 5 15172/20 MANAS PATT AL 2025-06-24 [BRANCH-1 | (€8t No~4)
36 [49445/2 26.06.202 [0 (CL7 | oA GENER Order Dtd. [WRIT (Soat Nod)
8 |025 5 - AL 2025-06-24 BRANCH-1
36 49446/2 |26.06.202 "E(C)- GENER Order Dtd. [WRIT
5 |o2s 5 ;i174/20 MANAS PATI AL 2025-06-24 BRANCH-1 | (Seat No-4)
37 |49447/2 [26.06.202 ?§£S;;20 MANAS DATT GENER Order Dtd. WRIT (Seat No-4)
0 |025 5 o AL 2025-06-24 BRANCH-1
37 (49449/2 |26.06.202 ?§£52;20 MANAS PATT GENER Order Dtd. [WRIT (Seat No-4)
1 025 5 - AL 2025-06-24 [BRANCH-1 eat Fo
37 [49450/2 [26.06.202 ?E{S%;zo MANAS PATT GENER Order Dtd. WRIT (Seat No-4)
2 1025 5 o1 AL 2025-06-24 BRANCH-1
37 |49451/2 [26.06.202 ?gisg;zo MANAS DATT GENER Order Dtd. WRIT (Seat No-4)
3 025 5 o AL 2025-06-24 BRANCH-1
37 4945872 [26.06.202 "E(C)- GENER Order Dtd. [WRIT
1 loas c $335/202 MANAS PATI oL 2025-06-24 BRANCH-3 | (Seat No-11)
37 [49459/2 26.06.202 gfégé;zo PRASANTA KUMAR |GENER Entire (Seat No-11)
5 025 5 24 PATRI AL Document
37 4946272 |26.06.202 "E(C)- GENER Order Dtd. [WRIT
e loos c ;i391/20 MANAS PATI AL 2025-06-24 BRANCH_g | (Seat No-35)
37 |49474/2 |26.06.202 ?zégg;zo SURYA NARAYAN |GENER ;?E;tlon WRIT (Seat No-39)
7 025 5 BEHERA AL * BRANCH-8 eat o

25 Annexures
37 [49480/2 [26.06.202 |RSA- RAJAT KUMAR GENER Entire (Seat No-39)
8 |025 5 50/2017 |RATH AL Brief

WP (C) -
37 [49491/2 [26.06.202 |00, oo |SANDHYARANT GENER Order Dtd. WRIT (Seat No-10)
9 025 5 23 PANI AL 2025-06-20 BRANCH-7

WP (C) -
38 [49494/2 |26.06.202 |; 001 o [PRASANTA KUMAR |GENER Order Dtd. (Seat No-10)
0 025 5 > PATRI AL 2018-01-05 eat Ho

WP (C) -
38 149507/2 |26.06.202 | 0o, [MANOJ KUMAR GENER Order Dtd. [WRIT (Seat No-10)
1 025 5 RANA AL 2019-03-20 |BRANCH-7 eat e

9




WP (C) -

38 [49516/2 [26.06.202 MANOJ KUMAR  |GENER Order Dtd. WRIT
2 025 5 éi169/20 RANA AL 2025-06-17 [BRANCH-1 | (58t No~4)
We (C) -
38 |49526/2 26.06.202 |, 50> MANOJ KUMAR  |GENER Order Dtd. WRIT (Seat No-16)
3 |025 5 . RANA AL 2025-05-30 [BRANCH-6
We (C) -
38 |49534/2 26.06.202 |, > . IMANOJ KUMAR  |GENER Order Dtd. WRIT (Seat No-16)
4 025 5 ] RANA AL 2025-05-30 [BRANCH-6 eak e
WP (C) -
38 |49538/2 26.06.202 g0 o> IMANOJ KUMAR  |GENER Order Dtd. WRIT (Seat No-25)
5 |025 5 i RANA AL 2024-08-09 BRANCH-6
38 49543/2 [26.06.202 [}D2 |PRADEEP KUMAR |GENER Order Dtd. (Seat No-25)
6 025 5 . DASH AL 2025-06-23
CRLMC-
38 |49553/2 26.06.202 |5~ |SANKAR PRASAD |GENER Order Dtd. (Seat No-25)
7 |025 5 : PADHT AL 2025-06-25 eat o
WP (C) -
38 |49556/2 26.06.202 ||, [MANOJ KUMAR  |GENER Order Dtd. WRIT (Seat No-15)
8 [025 5 I~ RANA AL 2022-12-23 [BRANCH-7 eat o
ABLAPL-
38 [49560/2 |26.06.202 PRADEEP KUMAR |GENER Order Dtd.
9 |25 5 §367/202 DASH AL 2025-06-24 PRI (Seat No-8)
WP (C) -
39 |49655/2 26.06.202 |55 ) IMANOJ KUMAR  |GENER Order Dtd. WRIT (Seat No-15)
0 |025 5 . RANA AL 2025-06-20 [BRANCH-7
P (C) - WRIT
39 |49660/2 26.06.202 |50 >)° . IMANOJ KUMAR  |GENER Order Dtd. BRANCH (Seat No-109)
1 |025 5 . RANA AL 2025-06-23 | (DIVISION
BENCH-2)
WP (C) -
39 |49667/2 26.06.202 |55 )" IMANOJ KUMAR  |GENER Order Dtd. WRIT (Seat No-7)
2 025 5 . RANA AL 2025-06-20 [BRANCH-2
WP (C) -
39 |49687/2 26.06.202 ||, oL |SANANTA GENER Order Dtd. (Seat No-7)
3 |o2s 5 e MOHANTY AL 2025-06-24 eat o
MTSC.
39 [49738/2 |26.06.202 |[FRO- MANOJ KUMAR  |GENER Order Dtd. | =o-- (Seat No-5)
4 025 5 202/2023 [RANA AL 2023-05-17 [ eat o
39 |49742/2 [26.06.202 [¢ 007 MANOJ KUMAR  |GENER Order Dtd. (Soat No-5)
5 |025 5 . NAYAK AL 2025-06-17
ABLAPL-
39 49746/2 |26.06.202 SWADHIN KESART |GENER Order Dtd.
6 [025 5 71077202 I51ne AL 2025-06-24 [PAIE72 R
39 [49749/2 [26.06.202 [TRPCRL- |MANOJ KUMAR  |GENER Order Dtd. (Seat No-17)
7 1025 5 20/2025 |NAYAK AL 2025-05-03




WP (C) -

39 [49790/2 [26.06.202 GENER Entire WRIT
8 025 5 1259/201 HIRARAM BHOI AL Document BRANCH-5 (Seat No-47)
39 (49794/2 |26.06.202 We (C) - GENER Vakalatnam [WRIT
5 |25 5 1259/201 HIRARAM BHOT |, N BRANCH-5 | (Seat No-47)
40 |49795/2 (26.06.202 70050 |ARUN KUMAR GENER Order Dtd. (Seat No-47)
0 |o2s 5 . BEHERA AT 2025-06-24 eat ~o
40 [49796/2 |26.06.202 °JCC GOPABANDHU GENER Entire
1 025 5 3197/200 SUNDARAY AL Brief (Seat No-47)
WP (C) -
40 |49798/2 |26.06.202 14091/20 ANTIRUDDHA GENER Order Dtd. WRIT (Seat No-11)
2 025 5 21 SETHI AL 2021-04-15 BRANCH-3
WP (C) -
40 |49801/2 |26.06.202 21546/20 ANTIRUDDHA GENER Order Dtd. WRIT (s t No-12)
3 |o2s 5 55 SETHT AL 2022-11-30 [BRANCH-3 eat o
WP (C) -
40 |49804/2 |26.06.202 1333/202 ANTIRUDDHA GENER Order Dtd. WRIT (s t No-5)
4 025 5 ) SETHT AL 2024-05-30 [BRANCH-7 eat Fo
WP (C) -
40 149808/2 |26.06.202 31924/20 ANIRUDDHA GENER Order Dtd. |[WRIT (Seat No-5)
5 |o2s 5 o SETHI AL 2022-11-30 |BRANCH-7
WPC (OAC)
40 |149809/2 126.06.202 |- ANIRUDDHA GENER Order Dtd.
6 |025 5 2735/201 |SETHI AL 2022-02-2g OB Branch [(Seat No-1)
7
WPC (OAC)
40 [49811/2 |26.06.202 |- ANTRUDDHA GENER Order Dtd.
7 loz2s 5 2882/201 |SETHI AL 2022-09-21 OB Branch [(Seat No-1)
8
WPC (OAC)
40 |49813/2 126.06.202 |- ANTRUDDHA GENER Order Dtd.
8 025 5 3174/200 |SETHT AL 2022-01-05 OB Branch |(Seat No-1)
7
WPC (OAC)
40 [49837/2 (26.06.202 |- ANTRUDDHA GENER Order Dtd.
9 o025 5 4575/201 |SETHT AL 2022-10-19 OB Branch [(Seat No-1)
1
WPC (OAC)
41 149841/2 126.06.202 |- ANIRUDDHA GENER Order Dtd.
0 025 5 2732/201 |SETHI AL 2022-02-2g OB Branch |(Seat No-1)
7
WPC (OAC)
41 |49843/2 |126.06.202 |- ANIRUDDHA GENER Order Dtd.
1 025 5 2622/201 |SETHT AL 2022-09-02 |OF Branch |(Seat No-1)
7
WP (C) -
41 |49847/2 |126.06.202 29811/20 ANTIRUDDHA GENER Order Dtd. WRIT (s t No-14)
2 |o2s5 5 SETHT AL 2023-05-12 [BRANCH-3 eat e
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49848/2

.06.

202

WP (C) -

PRAHALLAD

GENER

Order Dtd.

3 025 5 é§594/20 CHANDRA DAS AL 2025-06-24 (Seat No-14)

41 49850/2 |26.06.202 [WF ()~ GENER Vakalatnam [WRIT

4 lo2s 5 i159/201 HIRARAM BHOT |, N BRANCH-1 | (Seat No-3)

41 |49852/2 26.06.202 |["ELO) - GENER Entire WRIT

= loas : 5159/201 HIRARAM BHOI |~ oo o lapancp.y | (Seat No-3)
BLAPL-

41 149866/2 |26.06.202 GENER Order Dtd.

¢ loze - 2664/202 SWARAJ PATEL |~ 90250624 [PATL=2 (Seat No-7)
WA-

41 |49868/2 126.06.202 RUDRA MADHAB |GENER Order Dtd.

7 |025 5 j323/202 BISWAL AL 2025-06-23 (Seat No-7)

41 |49881/2 |26.06.202 ??225262 ASIT KUMAR GENER Order Dtd. (Seat No-7)

8 |025 5 . OTTA AL 2025-06-26 eat ~No
CRLA-

41 |49882/2 26.06.202 |, ', [DEBIDUTTA GENER Order Dtd. (Seat No-7)

9 o025 5 A MOHAPATRA AL 2025-06-26 eat Mo
ABLAPL-

42 149428/2 126.06.202 GENER Order Dtd.

o lone : 2812/202 P. K. ROUTRAY ' 50250655 [BATL=2 (Seat No-11)
WP (C) -

42 |49463/2 126.06.202 GENER WRIT

1 loas : ;j398/20 B MOHANTY il BRNCH_g | (Seat No-42)
WP (C) -

42 149465/2 126.06.202 GENER WRIT

5" loas c i§129/20 P BASTIA L BRANCH_3 | (Seat No-33)
WP (C) -

42 149466/2 126.06.202 GENER WRIT

3 lozs 5 i§129/20 P BASTIA AL BRANCH-3 (Seat No-33)
WP (C) -

42 149469/2 126.06.202 1) yoc5 /50 |p kK MOHARANA |CONER (Seat No-33)

4 025 5 AL
04
CRLMC-

42 149470/2 126.06.202 GENER Order Dtd.

2 loas c 2137/202 PRADIPTA BEURA |, 0950624 (Seat No-33)
0JC-

42 |49471/2 (26.06.202 |00 o oy e GENER (Seat No-33)

6 025 5 AL
99
WP (C) -

42 149472/2 126.06.202 GENER

7 lo2s 5 3485/200 S M DHAL AL (Seat No-33)

42 [49477/2 |26.06.202 |CRLREV- |PARTHA SARATHI |GENER Order Dtd. (Seat No-33)

8 |o25 5 9/2025  |DAS AL 2025-06-24

42 [49483/2 [26.06.202 [wp (C) - GENER B

s lozs - 164,2005 [P K MOHARANA | (Seat No-33)




49485/2

.06.

202

0JC-

GENER

o loas : ;467/199 SAMAL L (Seat No-33)
WP (C) -

43 149488/2 26.06.202 |10l o0 |5 pas GENER (Seat No-33)

1 025 5 AL
12

43 149496/2 26.06.202 MATA- GENER FIRST

2 1025 5 104/2016 |° NAYAK AL APPEAL (Seat No-5)
WP (C) -

43 149497/2 126.06.202 GENER

3 los : 3595/201 NAYAK L (Seat No-5)

43 [49502/2 [26.06.202 |FA- GENER

4 |025 5 176/1975 © R KAR AL (Seat No-5)

43 149503/2 |26.06.202 |AHO- GENER

5 025 5 63/1989 R KAR AL M.J.C. (Seat No-1)

43 [49505/2 [26.06.202 [cRP- GENER CIVIL

6 |025 5 13/2019 M PANDA AL REVISION | (562t No=3)

43 [49508/2 [26.06.202 [sa- GENER SECOND

7 lo2s 5 103/1997 B DAS AL APPEAL (Seat No-7)
WP (C) -

43 149510/2 126.06.202 GENER WRIT

s lons : éé705/20 R ROUTRAY L ERANCH-¢ | (Seat No-25)

MISC.
43 |49511/2 |26.06.202 |[FAO- GENER
s loae : 79/2019 N GAYA L APPEAL (Seat No-9)
SEC.

44 49513/2 [26.06.202 |sa- GENER

0 |025 5 135/1994 |5 NAYAK AL (Seat No-9)

44 [49514/2 [26.06.202 [sA- GENER

1 025 5 135/1994 B B ROUT AL (Seat No-9)
ABLAPL-

44 149515/2126.06.202 |1 1505 /50 |y pALAT GENER BATL-2 (Seat No-12)

2 1025 5 19 AL
WP (C) -

44 49517/2 126.06.202 GENER WRIT

S P c 53172/20 SAHOO L ERANCH-7 | (Seat No-44)
WP (C) -

44 149518/2 126.06.202 GENER WRIT

1 loas : 23172/20 SAHOO AL BRANCH_7 | (Seat No-44)
WP (C) -

44 |49519/2 26.06.202 GENER WRIT

< loas : 23172/20 SAHOO il BRANCH_7 | (Seat No-44)
WP (C) -

44 149520/2 126.06.202 GENER WRIT

c lome c 28172/20 SAHOO L ERANCH-7 | (Seat No-44)
WP (C) -

44 149521/2 126.06.202 GENER WRIT

7 lo2s 5 29172/20 |J SAHOO AL BRANCH-7 | (Seat No-44)

20




49522/2

.06.

202

WP (C) -

GENER

WRIT

s loas : 53172/20 J SAHOO L ERANCH.7 | (Seat No-44)
WP (C) -

44 |49523/2 126.06.202 GENER WRIT

5 |025 5 23172/20 J SAHOO AL BRANCH-7 | (Seat No-44)
WP (C) -

45 149524/2 126.06.202 GENER WRIT

5 loas : ;8172/20 J SAHOO L EeANCH-7 | (Seat No-44)
WP (C) -

45 149525/2 126.06.202 GENER WRIT

1 lo2s 5 23172/20 J SAHOO AL BRANCH-7 | (Seat No-44)
WP (C) -

45 |49527/2 126.06.202 GENER WRIT

5 lo2s 5 23172/20 J SAHOO AL BRANCH-7 | (Seat No-44)
oJc-

45 |49529/2 126.06.202 GENER

3 lo2s 5 i355/199 G SUNDARA AL (Seat No-44)

45 [49588/2 [26.06.202 [cRLA- GENER CRIMINAL

4 lo2s 5 401/2017 |OHCESC AL APPEAL (Seat No-2)

45 [49591/2 [26.06.202 |MATA- GENER FIRST

5 025 5 a9/2018 [° SINGH AL APPEAL (Seat No-3)

45 [49593/2 (26.06.202 |[RsA- GENER SECOND

6 |025 5 183/2023 [° MOHAPATRA AL APPEAL (Seat No-5)

45 [49598/2 [26.06.202 [sA- GENER

7 lo2s 5 111/1984 | DAS AL (Seat No-5)
W (C) - WRIT

45 |49612/2 126.06.202 GENER Order Dtd. BRANCH

s loas : 22289/20 R MOHAPATRA N 2025-08-14 | (DTvisToy |(S€at No-107)

BENCH-1)

45 49614/2 |26.06.202 ?z;gé;zo R MOHAPATRA  |GENER Order Dtd. WRIT (Seat No-38)

9 o025 5 oe AT 2025-08-14 |BRANCH-4 eat ~No

16 |49633/2 26.06.202 ggég;;zo s o ome GENER Order Dtd. (Soat No-38)

0 l|o2s 5 S : AL 2025-03-06 eat ~No

46 (49637/2 |26.06.202 ["A” JYOTT RANJAN |GENER Order Dtd

1 |025 5 2323/202 NAYAK AL 2025-06-23 (Seat No-38)

46 [49648/2 [26.06.202 [cCRIMP-  |HIMANSHU KUMR |GENER Order Dtd. (Seat No-38)

2 1025 5 243/2025 [BHOL AL 2025-06-20
WP (C) -

46 149669/2 126.06.202 1) cans /50 |1 K MOAHNTY GENER (Seat No-38)

3 1025 5 AL
25
WP (C) -

46 |49670/2 126.06.202 GENER

4 025 5 16702/20 |S N MISHRA AL (Seat No-38)

25




49671/2

.06.

202

WP (C) -

GENER

WRIT

5 loas : 23166/20 A K NAYAK N ERANCH_g | (Seat No-36)
WP (C) -

46 (49672/2 |26.06.202 GENER WRIT

6 lo2s 5 2205/202 R SAMAL AL BRANCH-5 | (Seat No-21)
WP (C) -

46 149673/2 (26.06.202 15350 o0 | 1 wavak GENER (Seat No-21)

7 loz2s 5 AT
25

46 |49674/2 |26.06.202 |TRP(C) - GENER _

8 025 5 151/2025 |°> K SWAIN AL (Seat No-21)
CONTC-

46 145675/2 126.06.202 1529/202 |U CHHOTARAY GENER (Seat No-21)

9 o025 5 : AL
CONTC-

47 |49676/2 |26.06.202 GENER

0 lo2s s 2125/202 S DASH AL (Seat No-21)
CONTC-

47 49677/2 |26.06.202 GENER

U loas 5 2783/202 PK LENKA N (Seat No-21)

47 [49678/2 [26.06.202 [wPCRL- GENER

> lo2s 5 7472025 J BEHERA AL (Seat No-21)

47 [49679/2 [26.06.202 |cMp- GENER

3 lo2s 5 804/2025 [° BEHERA AL (Seat No-21)

47 [49680/2 [26.06.202 |cRLMP- GENER

4 025 5 41372025 |5 DAS AL (Seat No-21)
ABLAPL-

47 |49681/2 |26.06.202 GENER

2 loas : 2874/202 J BEHERA oL (Seat No-21)
ABLAPL-

47 |49682/2 |26.06.202 GENER

< loas . 2031/202 K K NATH L (Seat No-21)
ABLAPL-

47 149683/2 126.06.202 7101/202 |P BEHERA GENER BAIL-2 (Seat No-17)

7 loz2s 5 . AL

47 149684/2 |26.06.202 |CRLREV- GENER

8 025 5 301/2025 P BEHERA Al (Seat No-17)
CRLMC-

47 |49685/2 |26.06.202 GENER

5 lose : 2012/202 S PRADHAN oL (Seat No-17)

48 [49686/2 [26.06.202 [cCRLREV- GENER

0 025 5 734/2024 A P MISHRA AL, (Seat No-17)

48 149698/2 [26.06.202 |12 )7 | oma  [GENER Order Dtd. [WRIT (Seat No-45)

1 |o2s 5 5e AT 2025-08-14 |BRANCH-2 eat ~o

48 49700/2 26.06.202 "ELC) - GENER Order Dtd. |WRIT

> 025 5 14718/20 |R MOHAPATRA AL 2025-08-14 |BRANCH-1 | (Seat No-31)

25




48 [49705/2 [26.06.202 |RSA- GENER

3 lo2s 5 45372003 |°> S SAHU AL (Seat No-31)

48 [49706/2 [26.06.202 [RVWPET- GENER

4 025 5 100/2015 |5 S SAHU AL (Seat No-31)
ABLAPL- |SANGRAM

28 32220/2 36'06'202 6644/202 |KESHARI EENER ggg?fogffé (Seat No-31)
5 MOHARANA
ABLAPL-

48 149761/2 126.06.202 GENER Order Dtd.

= loas 5 2029/202 P. K. DASH L 090654 (Seat No-31)

48 149762/2 [26.06.202 |7 ()7 |JUDHISTHIR [GENER Order Dtd. (Seat No-31)

7 lozs 5 ,e SAHOO AL 2025-06-24

48 149763/2 126.06.202 |CRLMP- GENER Order Dtd.

8 |025 5 327/2025 [P+ N- SAHU AL 2025-06-24 (Seat No-31)
CRLMP-

48 [49765/2 |26.06.202 GENER Order Dtd.

5 loas 5 2659/202 B. N. SAHU oL 090654 (Seat No-31)

49 [49766/2 [26.06.202 [TRP(C) - [JYOTT RANJAN |GENER Order Dtd. (Seat No-31)

0 |o2s 5 161/2025 NAYAK AL 2025-07-28 eat Mo

49 [49767/2 [26.06.202 [CRLREV- |JYOTI RANJAN |GENER Order Dtd. (Seat No-31)

1 025 5 121/2025 |NAYAK AL 2025-06-24 eat Mo

49 149768/2 [26.06.202 [2o02500  |JYOTT RANJAN  |GENER Order Dtd. (Seat No-31)

2 1025 5 . NAYAK AL 2025-06-20 eat ~No
CRLMC-

49 (49769/2 |26.06.202 JYOTI RANJAN |GENER Order Dtd.

3 lo2s 5 ?169/202 NAYAK AL 2025-06-24 (Seat No-31)

49 149773/2 126.06.202 [PPAPLT  vaNoJ KUMAR  |GENER Order Dtd

4 |025 5 2674/202 PANT AL 2025-06-24 PATL2 (Seat No-10)
ABLAPL-

49 (49840/2 [26.06.202 GENER

5 lozs . 2004/202 P.R.SWAIN o (Seat No-10)

WRIT
49 (49844/2 |26.06.202 W (C) - GENER BRANCH
B P . 2642/202 P.R.SWAIN L (Dryisoy |(Seat No-106)
BENCH-1)

WP (C) - Order Dtd.

49 (49845/2 |26.06.202 GENER 2025-06- |[WRIT

= loas : ;892/201 P. C. MOHANTY |’ Semotire |mRancH.s | (Seat No-32)

Order,

49 |49846/2 |126.06.202 we (C) - GENER Order Dtd. |WRIT

s loas : 1;662/20 P. C. MOHANTY |’ 095-07-25 lBRancH_7 | (Seat No-44)

49 |49861/2 |26.06.202 |"2T GENER Order Dtd

5 lo2s 5 2720/202 B. MOHANTY AL 2025-06-19 (Seat No-44)

4




ABLAPL-

50 (49877/2 |26.06.202 GENER Order Dtd.

> loas : ;235/202 B. N. SAHU N 020624 (Seat No-44)
BLAPL-

50 49878/2 (26.06.202 GENER Order Dtd.

L lozs - 2673/202 M. R. ROUTRAY |’ 2025-06-25 BAIL-2 (Seat No-11)
BLAPL-

50 149892/2 |26.06.202 5739/202 NARESH BEHERA |GENER Order Dtd. (Seat No-11)

2 |o2s5 5 . @ KAU AL 2025-06-25 eak e

NIC




